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Title: Introduction of the Farmer’s Freedom from Indebtness Bill, 2018.
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HON. DEPUTY SPEAKER: The question is:

“That leave be granted to introduce a Bill to confer a right on indebted
farmers to obtain an 1mmediate one-time complete waiver of
outstanding loan; right to obtain institutional credit; protection of debt
trapped farmers suffering from natural disasters or distress and
constitution of a National Farmers’ Distress and Disaster Relief
Commission and State Farmers® Distress and Disaster Relief
Commissions with power to pass awards and recommend appropriate
measures for the relief to farmers in distress and for matters connected
therewith or incidental thereto.”

The motion was adopted.
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